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SHRI T A PAI Last year on
this very i1ssue the hon Minister
made 3 heroic and bold assertion that
black marketing 1n tickets would be
abolished In his answer now he .ays
that 1t has come to his notice that a
few of these things are happening I
had told him that it happen. even
at Delh: Station and the premuum on
all the tickets could, perhaps, have
been paid for by providing tickets
even at higher rates to the passengers
themselves 1 would request him to
look mto the cause why i1t happens
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because, without that, any vigilance
machmnery that he sets up will not be
of any effect

PROF MADHU DANDAVATE.
This 15 one of the concrete steps that
I am taking I have announced in my
budget speech that we are introduc-
ing computerisation on our reserva-
tion systems at some stations as an
experimental measure and if that
succeeds I thunk that some 1esults
may be produced

Aq far ay the vigilance machinery
15 concerned, we had already set that
into operation but, when we were
able to prevent malpractices in re-
serva jon at some stations We found
that therc was a recurrence of the
same malpractices at some other
stations Of course this 1s a long pro-
cess But, I am sure that, with the
mtioduction of computerisation, to a
very great extent, malpractices 1n
reservation will be reduced to the
rock bottom mnimum, f not
elinunated
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27 Oral Answers

&1 T § afen gewm-ae 41wy -
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R #7 gA Avg F AW H AT
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MR. SPEAKER:

Please give him
details.

Wad qwa fag : wora wgET,
U ot frag frsragre e o 2, 0
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q7g A dAfarr ¥ gy A 7
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Mo wy WA : TA WA A
FT F WY oravEEwar T §, wiks

-

W T ¥ gF fordere wgew A Qg
AT Y ) AT W FE) qWE
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SHRI K. LAKKAPPA: Mr. Spea-
ker, Sir, there are racketeering dens
operating in various capital cities of
India including Delhi in the matter
of unauthorised sale of railway tic-
kets. They are almost running this
racket as a company. This fact has
been brought to the notice of the
Railway Minister time and again but
no action hag been proposed to be
taken. I do not want to charge my
friend, Mr. Dandavate He s tuak-
ing very cfective step, in other mat-
ters but 1 do not know why he has
failed in thig respect. Sir, I would
like to know whether this Ministry
would consider making use of *he
Members of Parhament by providing
them with special identity cards to
take immediate action and also report
back to the Railway Ministry for
taking effective steps in this regard.

PROF. MADHU DANDAVATE: It
is a suggestion for action. We will
give due consideration.

SHRI HARIKESH BAHADUR:
Sir. it has become really very diffi-
cult to eradicate corruption in the
raliways <o far ag reservations are
concerned because [ have observed
most of the railway authorities at
different Railway stations are direct-
ly involved in thig corruption. So, I
would like to know from the hon’ble
Minister whether he is going to
think of some new method which
could be adopted so that this corrup-
tion could be cradicated  or
minimised?

PROF. MADHU DANDAVATE:
In the statement that js laid on the

Table of the House, I have already
mentioned a number of steps that we
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propose to take One of the steps
that we have taken i3 on the recom-
mendation of the Rallway Convention
Commuttee, namely, it we try to ex-
tend the period of advance reserva-
tion to some extent it will reduce this
mal-niac ice  That 1s why we ex-
tended the petiod of advance rescrva-
tion to six months We find as a re-
sult of this step there 15 some de-
ciease 1n this mal-practice The se-
cond -tep tha' I mentioned wag that
of computerisetion It will bring
about further reduction in thig mal-
practice

St ®AT AW TA  HEAW WSIEH,
HAATT AAT AN T g AvET-AYST
& THZ qEgr qv vI7 § AT g5 A gEvar
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sitae fsar srar § S A wER & W
AT 1977 ¥ B 1978 aF 17
TAET T §6 TH7 F w9l & fow
e fear W 3, 7 Frodw w9,
10 IfFT Fawd 4 forz gwemw 2
#17 72824, 8 o o wrEo #HIT 2
MET T AT & AT T IS A &
arz feard iz ueva 7w 3 ey fomr
T ¥ )

PROF P G MAVALANKAR The
hon Minister has given a long list ot
various steps he 1s taking to curb
corruption ] agree with him that the
problem 15 not only in regard to the
railways but it also relates to ‘he
general social consciousness national
character etc all over the coun'ry
Now Sir beginning fiom the porter
upwards upto the railway reseiva-
tio: people all of them I think are
involved in cornering a number of
seate 1md berths at the stations mak-
1, 1t 1mpossible for bona nde passen-
gers to go by trains In view of that
will he consider putting at the re-
servation counters charts like the
ones 1n theatres 50 that bv looking
at them the passengers can know
Whether there are any vacancies and
perhaps they will be helpful to bona
fid¢ passengers 1f they can be main-
tained properly

PROF MADHU DANDAVATE 1
agree with the hon Member that as
far as corruption ;s concerned there
13 perfect decentralisation and it will
be our endeavowr to see that al every
leve 1t 1y (iminated He ha. made a
concrete proposal that gpecific charts
should be put up tefore each reserva-
tion Coun‘er <howing the exact posi-
tion so that no malpractice takes
place we will 1mplement that
suggestion

ot w ¥w /g meme wRERY
Ao Furequw § WAy war Y
ag fadss v wpar f& @ #v
gawar fawmr s AT ¥ faw Rndie
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MR SPEAKER: Please be brief.
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fram g Y s Ay sE AT @@
FEATEY AT & 1 Fearaor s #7 gfaer
& faz g1 & AfFT 39 ¥ TgT A=-
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&7 A7 A oA A AT ¥ e AT 9w
2, 38 F ar? ¥ wré 3rq i w9 FEw
g 53 ISH AT 75 & 7
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WRITTEN ANSWERS TO QUESTIONS
Publicity for Medicines

*289. SHRI C. K. JAFFER SHA-~
RIEF; Will the Mimister of PET-
ROLEUM AND CHEMICALS AND
FERTILIZERS be plcased to state:

(a) whether he has expressed him-
self against publicity for medicines on
Radio and Doordarshan;

(b) whether Government have stu-
died the Hathj Committee Report on
Drugs in this respect; and

(c) it so, the reaction of Govern-
ment thereon?

THE MINISTER OF PETROLEUM
AND CHEMICALS AND FERTILI-
ZERS (SHRI H. N. BAHUGUNA):
(a) Yes, Sir.





